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MAHARASHTRA POLLUTION CONTROL BOARD  
 REGIONAL OFFICE   - PUNE  

Phone No.  020-25811694                 Jog Centre, 3rd Floor, Fax No.      

020-25811701                            Wakdewadi, e-mail :       

ropune@mpcb.gov.in                           Old-Pune Mumbai Road, 

www.mpcb.gov.in           Pune- 411003  

 

MPCB/ROP/  231109-FTS-0215         Date:  09/11/2023 

To,  

Personal Assistant,  

Divisional Commissioner, Pune.  

   

Sub : Guidelines for Air Pollution Mitigation.  

Ref : (1) Meeting held through VC under the Chairmanship of Hon’ble Chief  

    Minister of Maharashtra on 09/11/2023.  

  (2) Guidelines for Air Pollution Mitigation issued by Principal Secretory,  

Environment & Climate Change Department, GoM vide letter no.  

DO.No. CAP-2023/CR-170/TC-2, Dtd. 27/10/2023.    

------------------------------------------------------------------- 

This has the reference to the meeting held through VC under the Chairmanship of 

Hon’ble Chief Minister of Maharashtra on 09/11/2023 w.r.t. the status of Air Pollution in the 

Cities of Maharashtra and to discuss the guidelines for Air Pollution Mitigation. The 

guidelines was discussed at length and it was directed that, all the authorities responsible 

shall stringently implement the guidelines so as to reduce the Air Pollution. In addition to 

the guidelines attached following are additional suggestions, which are to be implemented 

by respective responsible authorities, which will help in reducing the air pollution.  

  

Sr. 

No. 

Activity / Action Responsible Authority 

1 Temporarily covering unpaved roads with 

gravels  

Urban Local Body  

2 Wetting / Watering roads twice or thrice in a 

day 

 3 Increase in frequency of mechanical dust 

sweeping  

4 Restricting movement of Ready-Mix 

Concrete Bulker during this week.  

Regional Transport Commissioner 

and Traffic Police Department 

5 Restricting the transport of sand / stone 

metal, making it mandatory to cover these 

Trucks by tarpaulin to prevent fugitive dust.  

6 To take utmost precaution to reduce dust 

emissions by providing proper barricading / 

covering and regular spraying / sprinkling of 

water.  

Maharashtra Metro Rail 

Corporation.  

7 Issuing a press note appealing general 

public to assist in controlling air pollution. 

Public Relations Officer  

 

  

2… 
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The action taken report, w.r.t. implementation of above both guidelines may please 

be submitted to this office.  

 

D.A. : Copy of Guidelines for Air Pollution Mitigation issued by Environment and Climate 

Change Department, GoM.  

 

 

 

          (Ravindhra Andhale) 

                          Regional Officer, Pune     

Copy submitted for favor of information to:-  

1) The Member Secretary, MPCB, Mumbai. 

2) Joint Director (APC), MPCB, Mumbai.    
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MAHARASHTR{ POLLUTION CONTROL BOARD
REGIONAL OFFICE - PUNE

PhoneNo.020'25811694
Fax No. 020-2581170t
e-nrail: ropuneaampcb.eov.irl
visit us i w!vw.mpcb.qov.in

Jog Cenh,3',rFloor_

Old-Pune Munbai Road-
Pune- 4l l00l\sp-F

''Yotrr SeBi.els or. Dutv"

2'sle'6 -F[3 - o/35MPCB/ROP/PD/ oate: 13 | te4 c-n U-
To,
The Commissioner,
Pune Municipal Corporation,
Pune

Indicates AQI Quality Classification
Satisfactorv 51-'t 00 !l!!!I breathing discomfod io sensitive people
Moderates 101-20A Breathing discomfort io the people wiih lung, heart dis€asq

children and older adults
Poor 20'l-300 Breathinq discomfort to people on prolonqed exposure

Sub:' The Pune City's Ambient Air Quality Index is increasing, it is necessary to
IaKe measures.

Ref: 1) National Air Quality Index (AQl) framework issued by CPCB.
2) Guidelines for Air Pollut'on [,4itigation issued by [/]oEF&CC vide no. DO

No. CAP-2023/CR-170/TC-2, Dtd. 27 t10t2023
3) Letter issued by the MPCB-Sub Regionat Officer, pune-t vide

letlet Dld. 18/1212025

Respected Sir.

The Maharashtra Pollution Control Board is empowered under Section 31A ofthe
Aif (Prevention and Control oi Poljuiion) Act, i981 to issue binding directions for
prevention, control and abatement of air pollution.

The Maharashtra Pollution Control Boafd (MpCB) has rieasured aif quality
through the Continuous Ambient Air euality i\,4onitoring Station in pune city and it is
published directly on the website of the Centfat polluiion Controt Board (CPCB) and
SANIEER Aoo.

The Aif Quality Index (AQl) in the jurisdiction of pune t\tunicipat Corporation has
been observed to be deteriorating due to emissions from road dust, consiruction activities,
vehicular movement, open burning ofwaste and other iocal sources.

The data received from the air quality monitoring stations, it is found that the air
quality index, indicates the air quality of the pune city is under l\loderates to poor
conditions, results as below:-

2...
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NOW THEREFORE, it is requested you to issue orders'to all the concerned
depa(ments of the l\4unicipal Corporation to adopt and comply with the Guidelines for Air
Pollution Mitigations issued vide DO No. CAP-2023/CR-170nC-2. Dtd.27t1012023 and
take necessary measures to improve the air quality of the city

Copy Submitted for information to
1. Joini Director (APC), M.P.C. Board, Mumbai.
2. Law Officer, M.P.C. Board, Mumbai. '

Copy to-
'l) The Sub-Regional Officer, M.P.C. Board, pune-l

complrance report.

Maharashtra Pollution Control Board

Regional Officer,
M. P. C. Board Pune

:- You shall submit / verify the

For and on behalf of
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MAHARASHTRA  POLLUTION  CONTROL BOARD 

Sub-Regional Office-Pimpri Chinchwad 

Phone: 

 

Fax: 

020-25811627  

 

020-25811029   

 Sub-Regional Office-Pimpri Chinchwad,  

Jog Center,  II floor,  Mumbai Pune Road, 

Wakdewadi, Pune - 411003 

Email: 
sropimprichinchwad@ 

mpcb.gov.in 
Visit us At:  www.mpcb.gov.in 

Ref. No.: MPCB/SROPC/2026 Date: 05 / 12/ 2025 
 

To, 

The City Engineer (Environment), 

Pimpri Chinchwad Municipal Corporation, 

Pimpri, Pune. 

 

Subject: Regarding implementation of mitigation measures due to increasing  

                    Ambient Air Quality Index (AQI) levels in the city. 

References: 

1. Details of air quality monitoring carried out through the Continuous Ambient 

Air Quality Monitoring Stations (CAAQMS). 

2. News reports published in newspapers. 

3. Suo Motu Public Interest Litigation No. 3/2023, Hon’ble High Court of 

Bombay. 

4. Guidelines issued by the Environment and Climate Change Department, GoM, 

Mumbai, dated 27.10.2023, for air pollution control. 

5. Directions issued by the Hon’ble Chairman, Maharashtra Pollution Control 

Board, Mumbai, under Section 5 of the Environment (Protection) Act, 1986, 

dated 02.11.2023. 

Sir, 

                With reference to the above subject and cited references, this is to inform you that the 

Maharashtra Pollution Control Board (MPCB) conducts monitoring of ambient air quality in your city 

through Continuous Ambient Air Quality Monitoring Stations (CAAQMS). The data is published live 

on the Central Pollution Control Board website as well as on the Sameer App. 

                Considering the present situation, the Air Quality Index (AQI) is increasing, indicating a rise 

in air pollution levels within the city. Accordingly, officials from this office conducted visits on 

03.12.2025 to the MPCB-operated CAAQMS stations located at Dange Chowk, Thergaon, and 

Savitribai Phule Garden, Jagtap Dairy, Wakad, within the jurisdiction of Pimpri Chinchwad Municipal 

Corporation. 

                During the site visit, it was observed that at Dange Chowk, there was a significant 

accumulation of dust on all incoming roads. Further, it was noticed that a privately owned Mankar bus 

parking facility exists adjacent to the monitoring station at Jagtap Dairy. The connecting road from the 

main road to the bus parking area is unpaved and earthen, resulting in excessive dust generation. 

Consequently, this dust adversely affects the air quality readings recorded at the said monitoring 

station. 
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  Also, officials visited the monitoring station installed by IITM near the PCMC water tank at Bhumkar 

Chowk. During the visit, it was observed that construction activities on large scale was ongoing in the 

vicinity and that Ready-Mix Concrete (RMC) plants required for construction were operational. As a 

result, the AQI readings at the said station were consistently recorded at higher levels. 

                            In order to reduce the prevailing air pollution, you are hereby requested to issue 

immediate and strict instructions to all concerned departments of the Municipal Corporation to 

implement the following measures without delay: 

1. Regular cleaning of city roads to prevent dust dispersion. 

2. Regular operation of fountains/sprinklers installed at city junctions, with increased operating 

duration. 

3. Regular use of fogging machines and water-sprinkling tankers on roads, with increased 

frequency. 

4. Re-issuance of directions to all ongoing construction sites to strictly implement air pollution 

control measures as prescribed under the Graded Response Action Plan (GRAP), and to 

conduct inspections at your level. 

5. Display of public notices across the city strictly prohibiting open burning of garbage or similar 

materials. 

6. Effective implementation of the guidelines dated 27.10.2023 issued by the Environment and 

Climate Change Department, GoM, Mumbai, for air pollution control. 

 

Further, an Action Taken / Compliance Report regarding implementation of the directions issued by 

the Hon’ble Chairman, MPCB, under Section 5 of the Environment (Protection) Act, 1986, vide order 

dated 02.11.2023, shall be submitted. 

 

Yours faithfully, 

 

Sd/- 

 

(Manchak Jadhav) 

Sub-Regional Officer, 

Maharashtra Pollution Control Board, 

Pimpri Chinchwad. 

 

Copy Submitted for Information: 

 The Hon’ble Commissioner, Pimpri Chinchwad Municipal Corporation, Pimpri-18. 

 Joint Director (Air Pollution Control), MPCB, Mumbai. 

 Regional Officer, MPCB, Pune. 
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE - PUNE

ffi\!|ryt
''Y!nr Senice i'.rrDutJ'

MP1B/R1P/PD4ZS lzl s -frJ -o 14 s Date: lg ltzlc.z4'
To,
The Commissioner,
Pimpri Chinchwad Municipal Corporation,
Pune

Sud: The Pune City's Ambient Air Quality Index is increasing' it is necessary to

taKe measures.

Ref: 1) NationalAir Quality lndex (AQl) framework issued by CPCB
2i Guidelines for Air Pollution Mitigation issued by l\,4oEF&CC vide no DO

No. CAP-2023/CR-17c.fiC-2' DId '27 |1012023
3) Letter issued by the IVIPCB-Sub Regional Officer, Pimpri Chinchwad vide

leltet Dtd'. 09 | 1 2 | 2025

Respected Sir,

The Maharashtra Pollution Control Board is empowered under Section 31A of the

Air (Prevention and Control of Pollution) Act, 19Bl to issue binding directions for

orevention, contfol and abatemenl of air pollution.

The Maharashtra Pollution Conirol Board (lvlPCB) has measured air quality

through the Continuous Ambieni Air Quality l\4onitoring Station in Pune city and it is
publi;ed directly on the website of the Central Polluiion Control Board (CPCB) and

SAN4EER ADp.

The Air Quality lndex (AQl) in the jufisdiction of Pimpri chinchwad Municipal

Corporation has been observed io be deieriorating due to emissions from road dust,

construction activities, vehicular movement, open burning of waste and other local

sources.

The data received from the air quality moniioring stations, it is found that the air
qualily index, indicates the air quality of the Pune city is under l\,4oderates to Poor

conditions, results as below:-

lndicates AQI Quality Classification
Satisfactorv 51 100 l\linor breathinq discomfort to sensitive people

Moderates 101-200 Breathing discomfort to the people with lung, heart disease,
children and older adults

Poor 201-300 Breathinq discomfort to people on prolonged expoillq

PhoneNo.020-25811694
Fir\ No. 020-25811701
e-nail: ropune@ru]lb.gq-i!
visit us i www.mpcb.gov.in

Jog Centre, 3'd Floor,

Old-Pune MumbaiRoad,
Pune- 411003
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Pimpri
Rose

Garden

NoW THEREFORE, it is requested you to issue orders to all the concerned

O"p"*t"-nii oi G H.lunicipal Corporation to adopt and comply with the Guidelines for Air

p"ii"ir". iiitiJ"ti"-.i issueJ vioe bo No. cAp-io23/cR- 170/Tc-2, Dtd. 27 t10t2023 and

take necessary measures to improve the air quality of the ciiy

For and on behalf of
Maharashtra Pollution Contrnl Board

,-qtrvi[u0lJ]=-

Regional Officer,

M. P. C. Board Pune

Copy Submitted for information to

1. Joini Direcior (APC), M.P C Board, N4umbai

2. Law Officer, lvl.P.C. Board, lvlumbai

Copy to-
li tn" suo-n"gion"l Officer, l/ P.c Board, Pimpri chinchwad :- You shall submit / verify

the comPliance report

83


